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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Saturday, 17 February, 2024/ 28, Magh, 1945 (Shaka)

No. 138

Hon’ble Members are informed that Hon’ble Speaker has directed that
the sitting of the Fifth Session (Budget Session) of Seventh Legislative
Assembly of the National Capital Territory of Delhi will commence on Monday,
19th February, 2024 at 11:00 A.M. as usual in the Assembly Hall, Old
Secretariat, Delhi-110054 instead of 02.00 P.M. as announced in the House
today. Further, on Monday, 19th February, 2024 proposal would be taken up
afresh in the House to decide the timings.

Raj Kumar
Secretary



